R
C. A No. 8299 OF 2002

| TEM No. 2 Court No. 8 SECTI ON XV

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I.A-No.3 in
G vil Appeal No.8299/ 2002

M'S. NATI ONAL TEXTI LE CORPN., BANGALORE Appel | ant (s)
VERSUS
MYSORE M LLS JANATHA KARM K SANGHA( REG. ) Respondent (s)

( Wth Appln s). for clarification/nodification of court’s order
dt.9.12.2002)

Date : 14/04/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL
HON BLE MR JUSTI CE ASHOK BHAN

For Appellant (s) Raj esh Mahal e, Adv.

M
M. R C. Kohli, Adv.
For Respondent (s) M . Pawan Kumar Bahl, Adv.
M. MM Kashyap, Adv.

UPON hearing counsel the Court made the follow ng

ORDER
........ O O O O BN
SP2
| ssue noti ce.
The appellant is at liberty to serve the counsel
for the respondent.
. SP1

(Suman Wadhwa) (Madhu Saxena)
Court Master Court Master



